
ACT No. XV118 OF 1858. 

(Received the assent of the Governor G e ~ ~ e r a l  on the 27dh Apil 1858.) 

.i 
AN ACT for the regulalfion of certain Ports within the Presidency of Port St. 4 

George. 1 

WHEREAS -it is expedient to provide for the safety of vessels and tlie 
convenience of traffic in Ports within the Presidency of 

Preamble. 
Fort St. George declared under Section XXIV Act VI of 

1844 to be  Por ts  for the landing and shipment of merchandize, but to 
which the general provisions of Act XXII of 1855 are not suitable ; It  is 
ellacted as follows :- 

I. The provisions corltained in Sections XVI and XXIV of Act XXI l  
of 1855 shall be applicable to the Ports rnentioned in 

Sections XVI  and 
XXIV Act XXII of the Schedule to this Act annexed, being Ports declared 

be npplicrble by the ~ o v e r n a r  in Council of Fort St. George, under 
to certain Ports. 

Section XXIV Act VI of 1844, to be Ports for the land- 
ing and shipment of merchandize ; and may be enforced by any Magistrate 
to whose ordinary jurisdiction any such Port  is subject: and any penalties 

imposed by such Magistrate, and any expenses incurred 
Recovery of penal- 

ties and expenses. by his order under the said provisions, shall be recover- 
able respectively in the manner provided in Sections LV 

and LVII of the said Act X X I I  of 1855. 

11. In any of the sad  Ports, tlne consent referred to in Section 

Consent of Principal XXIV of the said Act XXII of 1856 n ~ d y  be 
Officer of Customs or given by , the Principal Officer of Customs a t  such 
other Officer necessary t 
fordischargil~gballast, Port, or by apy other Officer in that behalf ap- 
hc. pointed by Government. 
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SCHEDULE. 

- 
DISTRICTS. - PORTS. 

---- 

(Z2k7iCo ttah. 
Sonnapore. 

C h j  a111 . . . . . . . . . . .  ...... 1 Barwah. 

I Guddalapaudoo. 
( Conadah. 

i Poodeermerkah. 

Wizagapatam Watadah. . . . . . . . . . . . .  < Cotapatnam. 
j Pentacottah. 
(-Polaveram. 

............ 
Woopadah. 

Rajahrnundr~ Nursapoor. 
Bendamoorlunka. 

(Nezampatam. 
Eapoorpollem. 
Cottapaulum. 

Guntoor ................ Putcha Moyale. 

1 Moot oopuIly. 
Ching Ganjam. 

ISholagam. 
(Cottapatam in the division of Paudurtl: 

Etamoorkala. I Paukala. 
Rameapatam. 
Toommalapentah. 
J oovaladinnah. 
Eslrapully. 

Nellore . . . . . . . . . . . . . . . .  < Ponapoody. 
I Mypaud, 

. 
Kistnapalam. 
Doogarauzepatam. 
Chenneapollem. 
Paumunjy. 

I Toopelly. 
1 Poody . 
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Midda. 
Naluntoor. 
Codoor. I Edoor. 

1 Wootcoor. 
I Pumbuly. 
[Cottapatam in the dividion of Cottapatam. 

I ~rimuravakel .  
Codiarpalliam. 

Tanjore ................ ( 
I , Mootoopettah. 

I Adrampatarn. 

I Ammalipatam, 
Cattoomavady , 

I [Gopaulpatam. 

I i Morepunnay. 
Au ttenkurray. 

Madura ........................ { Keelakurray. 

( k,",:$audoo. 
I Poodoopal. 

Numbetali. 
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Malabar ... ... ... ... . .. . . . . . . 

\ 

. .  . . Chougl~at 






